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CENTRAL ADMINISTRATIVE TRIBUNAL, ERNAKULAM BENCH
0.A. No. 144 of 1996,
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Friday this the 2nd dsy of February, 1996,

CORAN:
HON'BLE MR. JUSTICE CHETTUR SANKARAN NAIR, VICE CHAIRMAN
HON’BLE MR. P.V. VENKATAKRISHNAN, ADMINISTRATIVE MEMBER

1« N.K. Koyas,
Agricultursl Fieldman, Minicoy,
residing at Maysmkskada Auth,
Androth, Union Territory of
Lakshadusep.

2, K.I. Hamsskoyas,
Agricultural Fieldmen, Kalpani,
residing st Kekkaillem,
(Avvel Houss), Kalpeni.

3. K. Pookunjikoys,
Agriculturel Fieldman, Androth,
residing st Kunnashsds, Androth.

4. M. Muthukoys,

Agriculturel Fieldaen, Kalpeni,
residing at Mathil House, Androth.

S. M.I. Muthukoye,
Agriculturel Fieldman, Kevarathi,
residing at Mukriys Illom, '
Kavarathi. ee Applicants

(By Advocate Shri M.R. Rajendrah Nair)

Vs.

1. The Adminiatrator;
Union Territory of Lakshaduweep,
Kaverathi.

2. The Director of Agriculture,
Union Territory of Lekshadweer,
Kavarathi.
3. Union of India repreéented by
s ecretary to Government,
Ministry of Home Affairs,
Nev Delhi. . e« Respondents
(By Advocate Shri M.V.S. Nempoothiry)
The applicetion having been heard on 2nd Februasry, 1996,

the Tribunal on the ssme dey delivered the followvings
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CHETTUR SANKARAN NAIR(J), VICE CHAIRMAN

Applicants who are Agricultufal Fieldmen seek
a declaration that they are entitled to get promotions
depending on the length of their service. They rely on
the decisions of the Supreme Court to the effect that
promational éuenues should be provided. Applicants
have made A3 to A7 representations seeking idenﬁical reliefs.
Ist respondent uiil consider the representations and pass
appropriate:arders thereon within twc months from today.

2. Applicstion is disposed of as aforesaid. No costse.

Friday this the 2nd day of fFebruary, 1596.
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ADMINISTRATIVE MEMBER ~ VICE CHAIRMAN
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LIST OF ANNEXURES

Annexure A3: True copy of
6.12.1995 submitted by Ist

Annexure AR4: True copy of
6.12.1995 submitted by 2nd

Annexure A5: True copy of
6.12.1995 submitted by 3rd

Annexure A6: True copy of
6.12.1995 submitted by 4th

Annexure A7: True copy of

the representation dated
applicant to the Ist respondent.

the representation dated
applicant to the 1st respondent.

the representation dated
applicant to the 1st respondent.

the representation dated
applicant to the Ist respondent.

the representation dated

18.12,1995 submitted by 5th applicant te the Ist respondent.
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